Date of commencement of CIRP: 17-02-2025

Annexure-7

Name Of The Corporate Debtor: Saket Infra Developers Private Limited Under CIRP
Updated List of creditors as on: 20-05-2026

List of operational creditors (Governement Dues)

(Amount in X)

Details of claimant

Details of claim received

Details of claim admitted

Amount
% of
) of any
Weather voting Amount of mutual | Amount of claim Amf)unt of )
SI. No. Date of . Amount of claim |Nature of share in . . e claim not Remarks, if any
Department Government i Amount claimed i . related ..| contingentclaim | dues, [ under verification .
Receipt admitted claim coc, if admitted
party? applica that may
be set off
ble
Employees Ministry of Labour | 03-02-2026 14,36,091.00 - Govt No - - - 14,36,091.00 No assessment has
Provident and Emploment Govt Dues been done as on
Fund of India CIRP date. Claim
Organisation has been submitted
1 based on EQO's
report. Further
Documents
required.
Income Tax Ministry of Finance, | 27-02-2026/] 1,55,51,27,904.00 | 1,55,51,27,904.00 Govt No - - - - -
Authorities Govt of India 19-05-2026 Dues
2
Employees Ministry of Labour | 23-03-2026 2,67,052.00 | Principal - Rs. Govt No - - - 1,75,329.00 -
State and Emploment Govt 46,783; Interest - Dues
Insurance of India Rs. 44,940; Total
3 Corporation -Rs. 91,723
Commercial Ministry of Finance, | 27-03-2026 14,27,69,037.33 14,27,69,037.33 Govt No - - - - -
Taxes Govt of India Dues
4 |Government
of West
Bengal
TOTAL 1,69,96,00,084.33 | 1,69,79,88,664.33 - - 16,11,420.00 -




